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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

New Delhi, the 11th November, 2025

NOTIFICATION

S.0. 5103(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 5032(E) dated: 22.11.2024, published in the Gazette of India, Extraordinary, Part II, Section 3,
Subsection (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (Six-laning, etc.), maintenance, management and operation of Access
Controlled Greenfield Highway starting from MH/KN Border to KN/TS Border section of NH-150C in the stretch of
land from Km 097.000 to Km 162.500 in the district of Yadgir in the state of KARNATAKA

And whereas the substance of the said notification has been published in “The Times of India” dated
30/11/2024 , “Vijaya Karnataka” dated 30/11/2024 ; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief Description of the land to be acquired with or without structures, falling within the Access Controlled
Greenfield Highway starting from MH/KN Border to KN/TS Border section of NH-150C in the stretch of land
from Km 097.000 to Km 162.500 in the district of Yadgir in the state of KARNATAKA.

State: KARNATAKA |IDistrict: YADGIR

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 L3 4 5 | 6

|Taluk: Shahpur

|Village: Anabi

1 276/7 Private Wet 0.212457||1) Yallappa S/o
Sharabanna Chippar
2) Manamma W/o
Sayabanna Gundahalli
3) Balabheema S/o
Sharabanna Chippar
(276/4,5)

276/7

2 391/1 Private Wet 0.050585||Sandeep S/o
Shivappagowda
391/1

Village: Shirval

3 230 Private Dry 0.161872||1) Renuka W/o
Siddannagowda 2)
Bassamma W/o
Bassatteppagowda 3)
Shidlingappagowda
S/o Bassatteppagowda
230

4 250/1 Private Dry 0.20234|[1) Yallappa S/o
Mareppa Maranora 2)
Ningappa S/o
Mareppa Maranora 3)
Bassamma W/o
Mallappa Marannora
4) Dyavamma W/o
Malappa Marenora 5)
K.B.JN.L

250/1

Village: Hurusgundagi

5 171 Private Dry 0.111287||1) Chandappa S/o
Yankappa Bidrani 2)
K.B.J.N.L

171
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265/4

Private

Wet

0.424914

1) Mareppa S/o
Maradaanappa 2)
Lakshmi W/o
Saabanna Rastapur
(265/14)

265/4

Village: Ib

rahimpur

7

376/8

Private

Wet

0.030351

Gowramma W/o
Mallappa Kawaldar
376/8

386/16

Private

Wet

0.020234

Sharanamma W/o
Bheemanna
386/16

386/3

Private

Wet

0.060702

Saiyad Ahmed S/o
Sophiya Nadaf
386/3

10

410/1

Private

Wet

0.485616

1) Hanamanta S/o
Golyanayak Chavhan
2) Tippanna
Honnappa Bidarani 3)
Bassappa S/o
Honnappa Shapoora
4) Jagadeesha S/o
Tippanna 5)
Namadeva S/o
Golyanayak Chavhan
(410/2)

410/1

11

414

Private

Dry

0.596903

1) Sanganna S/o
Bheemaraya Diggi 2)
Dyavamma W/o
Siddappa Meti 3)
K.B.J.N.L Bengaluru
414

Village: Chatnalli

12

118/1

Private

Dry

0.040468

1) Gururaja S/o Sa.
Shankreppa 2)
Bassappa S/o
Siddappa (118/P1)
118/1

13

118/2

Private

Dry

0.141638

Hanamavva W/o
Devindrappa (118/P1)
118/2

14

243/1

Private

Dry

0.030351

1) Sharanappa S/o
Siddappa Sa. Halli 2)
Ningappa S/o
Siddappa Sa. Halli 3)
Hucchappa S/o
Siddappa a.paa.ka
Mallamma W/o
Siddappa Sa. Halli
243/1

15

243/2

Private

Dry

0.030351

1) Patrubega W/o
Chahusenasab Shilpi
2) Davalsab S/o
Chahusenasab Shilpi
3) Bashumiya S/o
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Chahusenasab Shilpi
243/2

16 243/3 Private Dry 0.151755||Apija Begam W/o
Mahiboob Sab
243/3

17 320/1 Private Dry 0.040468||Siddappa S/o
Hanamanta
320/1

18 320/3 Private Dry 0.040468||1) Hanamanta S/o
Bheemappa 2)
Siddappa S/o
Hanamanta

320/3

19 320/4 Private Dry 0.030351||Neelamma W/o
Channappa
320/4

20 320/5 Private Dry 0.010117||1) Bhagamma W/o
Sahebagowda 2)
Narasappa S/o
Manappa 3) Siddappa
S/o Hanamanta

320/5

21 320/6 Private Dry 0.020234||1) Narasamma W/o
Manappa 2)
Nagamma W/o
Basavaraja

320/6

22 320/7 Private Dry 0.030351||1) Devindrappa S/o
Hanamanta 2)
Nagamma W/o
Basavaraja

320/7

23 320/9 Private Dry 0.020234||Devindrappa S/o
Hanamanta
320/9

24 324 Private Wet 0.080936||Musalayya S/o
Timmayya
324/5

25 97 Private Dry 0.040468||Malappa S/o Bassappa
Belagundi
97/*

Village: Khanapur

26 101/1 Private Wet 0.050585||G Prashanti W/o G
Raju
101/1

27 101/2 Private Wet 0.080936||G Prashanti W/o G
Raju
10172

28 101/3 Private Wet 0.080936||G Prashanti W/o G
Raju
101/3

29 102 Private Wet 0.080936||G Prashanti W/o G
Raju
102

30 1032 ||Private || Wet I 0.030351||G Prashanti W/o G




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Raju
103/2

31 103/4

Private

Dry

0.030351

1) Moulali S/o
Kashimsab 2)
Mohammed Khaja S/o
Mohammed Khajasab
103/4

32 103/5

Private

Dry

0.070819

Mohammed Khaja S/o
Mohammed Khajasab
103/5

33 103/6

Private

Wet

0.070819

Moulali S/o
Khasimsab
103/6

34 105/2

Private

Dry

0.10117

B Satyanarayana S/o
Abbayya (105/3)
105/2

35 105/3

Private

Dry

0.091053

Venkatareddy S/o
Basavaraja Paspul
(105/5)

105/3

36 105/4

Private

Dry

0.10117

Sujata W/o G
Pattabiramayya
105/4

37 50

Private

Wet

0.182106

A Shrinivasa S/o
Panasarama
50/4

|Taluk: Wadagera

|Village: Ullesuguru

38 176/1

Private

Dry

0.121404

Sabanna S/o Ningappa
Duppali
176/1

39 176/6

Private

Dry

0.070819

Sabanna S/o Ningappa
Duppali
176/6

40 176/7

Private

Dry

0.010117

Ayyamma Kom
Mallappa Duppali
176/7

41 176/8

Private

Dry

0.161872

Maremma W/o
Rayappa Duppalli
176/8

42 234

Private

Dry

0.070819

1) Yamanappa S/o
Hanamanta Uppar 2)
Govindappa S/o
Hanamanta Uppar
234/1

43 235

Private

Dry

0.050585

1) Yamanappa S/o
Hanamanta Uppar 2)
Govindappa S/o
Hanamanta Uppar
235/*

44 257

Private

Wet

0.475499

1) Puddappa S/o
Mallappa 2) K.J.B.N
3) Mariyamma Kom
Devappa Joladadgi 4)
Nagamma Kom
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Lachamanna
257/*

45

262/1

Private

Wet

0.010117

1) K.J.B.N 2)
Malliakrjuna Bin
Shivanna Kambar 3)
Lakshmi W/o
Mallanna Kambar 4)
Devindrappa S/o
Haiyalappa Baddelli
5) Mallamma W/o
Devindrappa 6) Shri.
Mareppa S/o
Hanamanta Kawavli
7) Manohar Bin
Shivanna Kambar
262/1

46

308

Private

Wet

0.091053

1) Mahaboobasab S/o
Jalalsa 2) Moulali S/o
Jalalsa 3) Hamid
Pasha S/o Khasim Ali
4) Mahiboobi W/o
Husamana

308/1

47

310/1

Private

Dry

0.384446

1) Nagappa S/o
Bheemappa Yalagandi
2) KJ.B.N 3)
Malappa S/o
Bheemappa Yalagandi
310/1

48

318

Private

Wet

0.060702

1) Shivappa S/o
Dyavappa 2) Sabanna
S/o Dyavappa 3)
Malappa S/o
Hanamanta 4)
Neelamma W/o Sanna
Mallappa Rangapur 5)
Devaki W/o Dodda
Mallappa Rangapur 6)
Sarakari Gayrana 7)
Vachya S/o Dongri
Lamani 8) Hemaji S/o
Gannappa 9)
Ratnabayi W/o
Lakshman Nayak
318/*

49

366

Private

Wet

0.141638

1) Hanamanta S/o
Sayabanna 2)
Sabamma W/o
Shivappa Harijana 3)
Manikantha S/o
Shivappa Harijana 4)
Manappa Bin
Bheemappa Harijana
5) Mallappa Bin
Bheemappa Harijana
366/*

Village: Naikal

50

1005/7

Private

Dry

0.050585

Prashanta S/o
Gurunathareddy
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ll1005/7

51

822/7

Private

Dry

0.131521

Ningappa S/o
Sharabappa
822/7

52

851

Private

Wet

0.080936

Sangappa S/o
Hanamavva
Kurukundi
851/3

53

852/3

Private

Dry

0.060702

Ningappa S/o Sabanna
852/3

54

852/4

Private

Dry

0.050585

Lakshmi Kom
Nagappa
852/4

55

852/7

Private

Dry

0.020234

Abasali S/o Latifsab
852/7

56

968/2

Private

Dry

0.010117

Eshwarappa S/o
Ramanna Baddelli
968/2

57

968/3

Private

Wet

0.20234

Mohammed Shaphikh
Ahmed S/o
Khajahusen Abakari
968/3

58

968/7

Private

Dry

0.060702

Shabana Begam Kom
Mohammed Raphik
Ahmed

968/7

Village: Gonal

59

163

Private

Wet

0.108892

Kanakappa S/o
Mallappa - as per
RTC 1) Basamma
W/o Gaddeppa 2)
Mahadevamma W/o
Bheemanagowda - as
per enjoyment

163/*

60

164

Private

Dry

0.010117

Suresh S/o
Basavarajappa - as per
enjoyment

164/*

Village: Konahalli

61

188/1

Private

Dry

0.576669

1) Shivanna S/o
Hanamantaraya
Karihalli 2) Sabanna
S/o Malappa Kurubara
3) Mallappa S/o
Chendappa
Lachagekara (188/2)
188/1

62

189

Private

Dry

0.222574

1) Saiyadali Shaikh
Allisa 2) Shaikh Ali
S/0 Usman Sab 3)
Ameerbasha S/o
Khatal 4) Saiyadali
S/o Khatal 5)
Shivanna
Hanamantaraya
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Kurubara Wadigeri 6)
Lakshmi W/o
Nagappa

189/*

63

190

Private

Dry

0.364212

Abdul Gani S/o
Nabisab Mulla
190/*

64

203

Private

Dry

0.050585

Mallikarjunareddy
Bin Channappagowda
203/*

65

208

Private

Dry

0.364212

1) Shiddappa S/o
Gowranna 2)
Siddappa S/o
Gowranna 3)
Chennappa S/o
Gowranna

208/*

Village: Bilhar

66

223

Private

Dry

0.20234

1) Basavarajappa S/o
Shankrappa 2)
Channamma W/o
Basavarajappa 3)
Nagappa S/o
Bheemashappa 4)
Sidramappa S/o
Bheemashappa 5)
Mariyamma Kom
Shivappa 6)
Soubhagyamma Kom
Ningappa

223/*

67

377

Private

Dry

0.40468

1) Balamma D/o
Sabanna 2)
Shivakumar S/o
Sharanappa 3)
Mareppa S/o Siddappa
4) Hanamanta Bin
Siddappa 5) Devappa
Bin Siddappa 6)
Saidappa S/o Nagappa
7) Chandappa Bin
Nagappa Bagli

377/*

68

385

Private

Dry

0.222574

1) Raddeppa S/o
Ningappa Ekeli 2)
Baskarappa S/o
Ningappa Ekeli 3)
Samelappa S/o
Hanamappa Ekkeli 4)
Lingappa S/o
Hanamappa Ekkeli
385/*

69

401/7

Private

Dry

0.384446

Abdul Khadar S/o
Ameer Ali
401/7

Village: Be

ndebembli

70

100

Private

Dry

0.212457

1) Jibalappa Mareppa
2) Do. Jabalappa S/o
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Mareppa 3) Devappa
Bin Hanamanta
Bhandari

100/*

71

102

Private

Dry

0.576669

1) Mareppa S/o
Mailarappa 2)
Malappa S/o Mallappa
3) Devamma W/o
Mallappa 4) Siddayya
S/o Mallappa 5)
Mallappa S/o
Mailarappa 6)
Devamma W/o
Bassappa Kinakeri
102/*

72

184

Private

Dry

0.212457

1) Sharanappa S/o
Parappa 2)
Siddalingareddy S/o
Mallareddy 3)
Kamalamma W/o
Siddalingareddy 4)
Basavaraja S/o
Sangappa Wani
184/*

73

237

Private

Dry

0.020234

Channamma Kom
Siddalingareddy
237/*

74

276/1

Private

Dry

0.343978

Bheemappa Bin
Abdul Agasara
276/1

75

90/1

Private

Wet

0.20234

Durgappa S/o
Jubalappa
90/1

76

96

Private

Dry

0.50585

1) Karnataka
Government 2)
Mahiboobali S/o
Marubasab 3)
Basalingappa S/o
Paramappa 4)
Siddamma W/o
Ramappa 5)
Tippamma Kom
Lakshman

96/*

71

97

Private

Dry

0.10117

1) Bassamma D/o
Jibalappa 2) Somappa
S/o Tippanna

97/*

Total”

11.439932||
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